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MATTERS JNDER RULE 377

{i) RerorTED FAILURE OF CoaL INDIA
LTD. TO ENSURE ADEQUATE SUPPFLY
or COAL TO INDUSTRIES

MR. CHAIRMAN: Now we {ake up
matters under Rule 377. Shri Bhagat
-Ram.

SHRI BHAGAT RAM (Phillaur):
“With your kind permission 1 am rais-
ing this following matter of urgent
public importance under Rule 377.

The Coal India Ltd. has vadly failed
“to ensure an adequate supvly of coal
1o the industrieg in fhe smaill scale and
the public sector, for power genera-
“tlon, for brick kiln industry and for
domestic consumption. The result is
that the many factories are on the
‘werge of closure and the production is
hampering, the black market is flouri-
shing and the people’s suffering are
increasing. Particularly the Brick
Kiln industry in Punjab, Haryana snd
‘Delhi {5 facing a grave crisis due to
scarcity of coal. In Punjab, 90 per cent
«of the brick kiln industries are report-
ed to be closed. Only 23 to 30 rakes
-of inferlor quality coal is being sup-
plied per month against their roquire-
ment of 98 rakes permonth. This has
resulted in black marketing in the sup-
Ply of bricks and coal and thousands
of workers are facing unemployment
and the industry s ruined

It is said that this crisis iz due to
lack of coordination between the Coal
India and the Railways. I would re-
quest both the concerned Ministers to
assure the House {o end this crisis
immediately.

(ii) REPORTED INCREASE IN PRICES OF
TYRES AND TUBES

SHRI JYOTIRMOY BOSU (Diamongd
Harbour): The tyre manufacturers
‘have raised the price of all types eof
tyres ang tubes and consumers will
have to pay in all 16 to 18 per cent
more chrmpared to the prevalen{ price.
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The multinational companies like
Firestone, Good Year, Duniop and
CEAT have increased the price more
than compared to the local smaller
manufacturers.

This marking up of price have been
done by the multinationals and also
by their smalley counterparts purely
within a period of two months since
the last increase which was efiected
by the industry as a whole, when the
Government’s half-hearted action
encouraged the mto stick on to their
attitude The average increase per
piece of tyre would be even upto as
high as Rs. 200$- which will ultimately
spiral on the consumer seriously and
there will be price rise in every com-
modity that needs to be transported.
This will also affect small traders of
tyres whose investment in industry will
go up. The whole conspiracy was hat-
ched on 13-3-1978 making a pretext of
excige rise which ig only around 2 per
cent, after which they had a mecling
with the Industry Ministers Shri
Fernandes. The Government must
come forward with g heavy hand and
freeze the price of the tyres as on
1-3-1978,

(iii) SUPPLY OF INDANE GAS CYITNDERS
TO RE-RMOLLING INDUSTRY IN Buav-
NAGAR

SHRI PRASANNBITAL MEHTA
(Bhavnagar): 1 raise the following
matter of public importance under
Rule 377.

Re-rolling  industry—small  scale
units located at Bhavnagar h-adquar-
ters of my constituency had been jn-
formed by the Indian Oil Corporation,

Bombay Office, some time back that
the use of LPG for cutting purpses
has been stopped. Acrording to the
information available this action has
been initiated by the Ministry of Pet-
roleum and Chemirals at the instance
of All India Gas Manufacturers: Asso-
ciation by the previous government on
considerationg other than merits,
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1 appeal lo the hon Minister of the
concerned Minsiry 1e, Petroleum and
Chemicals, to review thig leciston of
the previouy, Government

So far as Bhavnagar 1s con.erned

(a) Bhavnega: has the largest cen-
centration of le-1uling mulls (22 units
in the State ol Gujarat

(b) Bhavnagar has been declared in-
industrially backward distriit by the
State Government

(c) All the re-rolling units fall under
the small scale category

(d) Most of these re-roling umts are
on sick list of the Government due to
unprecedented and continuous crisis in
the industry for the last thtee years
or so

(& In the year 1975, when this
Ministry had imposed restriction for
the use of Indane Gas for cutting pur-
poses the re-rolling industry swag not
1 surh a bad shape

The co-t of Acetylene Gas 15 15
time, more than that of Indane Gas.
In other words one cylinde: of Indane
gas costing about Rs 30 would cut
double the quantity of the material
than onc Acetylene gis cylinder cost-
ing gbout R~ 250 This cosi [.ctor 18
impossible to be absorbed 1+ the 1e-
rolling ind' sty n their pre<ent 1n-
economic al working when thi  naustry
18 ieady facing go many ¢ ld

In tead of giving protection to gas
manifactuierg by foreing then cnstly
products on small scale sick units the
Government should thunk in terms of
reducing the price of Oxygun Gas,
which the gas manufacturers have been
hiking every now and then in spite of
the fact that the cost of thewr raw
material that 1s, aur, 1s zero

The protection sought to be given to
gas mapufacturerg at the cost of small-
scale 1e-rollerg 15 no{ justified as by
protecting these few fAnancially well-
off gag manufacturers, Government's
policy ig Ikilling large number of
small-scale re.rolling industry
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The total present consumption of
Indane Gasg per monthin Bhavnagar
(for «ll purposes) is in the vicrity of
about 8000 cylinderg out of which the
re-rolling industry requires only about
100 ¢ylinders per month for its exist-
ence

1 would not read more be-suse the
Ministe; assured that 100 cylinders per
month {o Bhavnagar will be given

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H N Bahuguna). If it is
onlv 100 cyhinders per month 1 would
have thus arrangement restored M
You want 101, I would not be able to
make any commitment Upto 100,
Okay

SHRI PRASANNBHAI MEHTA:
Thank you Sir
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Now Shr1  Sathe—absent Shri-

Soma undaiam—absent We pass om
to the ncxt item
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